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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH
HYDERA BAD f
0.A .N0,439/96
Batuween: ﬁaté of Order: 8.4.9
G.Gattaiah
<. Applicant.
And

1. The General Manager,
~ Telecom, Warangal Area,
Henamkonda,
24 The felecom District Manager,
Khammam,.

ae oRBébBﬂdéﬂtﬂ .

-8

Counsel Por the Applicant Mr.v.venkatesusr Rao

[V

Counsel Por the Raspendants.

-

THE HON'BLE SHRT R.RANGARAJAN ¢ MEMBER (R)

contd

Mr.N.R.DS\rraj ’ l SroCGS




O.A. 439/96, Dt, of Decision : 08=04-96,

counsel for the respondents.

ORDER

X As per Hon'ble Shri R. Rangarajan, Member (admn.)

‘Heard‘Shri V. Venkateswara Rao, learn%d

2. The applicant in this OA was appointeé

Casual Driver in the office of 3-2_w.e.f., 17=09~199¢
| against

as casual driver. He 1s yet to be regularised. For

| counsel for fhe'applicanf‘and Shri N.R.Devafaj,\leérned

d as

e It

is stated that he is working/permanent post gﬁgﬂgﬁﬁ +ng b;e;k

regularising

him he has filed CA.No. 1633/95 on the file of this Bench which

OA praying for a direction to the respondents to pay

is yet to be disposed of. In_thg meant;mg he has filed this

him the
and

Productivity Linked Bonus w.e.f., the year 1991 onWardséwith

all arrears.

3. ' The applicant in this comnection ha%

filed

a representation to R-1 by his application dated 05-1Q-1995

(Annexure-A-3)., It is stated that this application|is yet

to be disposed of by R«1. 1In view'of the fact that|the repre-

sentation wgs filed only on 05-10-9?, >mé:is a fit éase to -

O

. ‘ 7l
refer it back to R~1 for taking sSuitable decisiong}n

Iy A

accordance w

. ' P TP
lawgfﬁﬁkeping rote—of the orders passed by this TriLunal for

payment of PL Bonus for the RTP staff.

-~



A

A

Fad

,_,

B

Via
‘fi'({

-3-

4, .In the resuit..the CA 1is dispd%d of at the
admissioh'stage itself‘directing R-1 to dispose of the repre-
sepntation of the applicant gated 05-10-85 in accordéﬁce with
rules taking due note cof the directions given by this|Tribural
in regard to payment of PL Bonus to RTP staff. The tlime for

T P

compliance is four months from the date of Teceiptiof|a copy

-of this order,

5. No costs,

(R. Rangarajan)
Member (Admn, )

Dated : The 8th Mpril 1996. - S : :
‘TDictated in Open Court) p | 1i“\
1 ‘rbi: e
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1.The General Nanager, T : .
: Telacom, Uarangal Area,'_\‘_f; o g . -
Haﬂamkﬂﬂda. - "‘ o ) e o ‘ R } Y
2. Tha Talecum ﬁistrict mansg.r. - i“-f oY - -
Khammam.;‘, , ‘ DR . .
3.,0ne copy to mr.v.wankateauar Rao, Aduocats. s
-® CﬁT Hyderabad. . . _ L
4. an‘capy to Hr.N R.Dauraj Sr.cﬁsc, S f‘ *;; o e
CAT’Hydarabadq R A R C A . - . . . :
Una capy to Library,CAT Hydarauad. B ;'  '
6 ﬂne spara copy. o L
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TYPED BY CHECKED BY
COMPARED BY ~ APIRMNED @Y
IN THE CENTRAL ADMINISTRITIVE TRISUNAL

HYDZRABAD BENZH MYDERA 4D,

HON' BLE Eha{\i:a.c THI : MEWBER(A)

I ‘ HDN'SLTL SHRI £~,€a~ggwr@@“ e @)

DATED: Q.U 94

ORDER/IUDGMENT

. M.A

r

G.A
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ADPNLTTED AXD INTERIM QIRECTIONS IS5UED

,N;.\L12577{76

.NC./R.A./C.A.No.

IN

ALL ONZD

DISPOSED OF WITH DIRSCTINNS

1 ¥y TR LIFTNTY
l‘-.‘emra\! Administrative Tribta)
=5 DESEATEN

24 APR 1994
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